HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Chict Justice's Sceretariat)

KRAK K

ORDER

No.:_&_}_,_g__oj;’e__lﬁqﬁ)__v //2(2/ Dated: 20 - ¢ F -0 ),(Lm

In the interest of administration, the following transfers and postings of the

Senior Scale Stenographers of District Judiciary of Jammu division arc hereby ordered:

1.Ms. Maneesha Verma, P.A-cum-Scnior Scale Stenographer in the Court of
Additional District & Sessions Judge, Rajouri and Shri [farvinder Sharma, PA-
cum-Scnior Scale Stenographer in the Court of Additional District & Scssions

Judge, Jammu shall swap their place of postings.

(8]

. Ms. Arti Gupta, Executive Assistant in the Court of Pr. District & Sessions judge.
Kishtwar is transferred and posted as P.A-cum-Senior Scale Stenographer in the
Court of Additional District Judge (Matrimonial Cases), Jammu against iz
available vacancy.

3. Ms. Nisha Sharma, P.A-cum-Senior Scale Stenographer in the Court of Pr. Distric:

& Sessions Judge, Reasi and Shri Rajinder Singh, P.A-cum-Senior Scale

Stenographer in the Court of Pr. District & Scssions Judge, Jammu shall swap ety

place of postings.

Note:-

All the Presiding Officers arc dirccted to ensurc that transferces are relieved within 10 days from the
date of issuance of this order. After the completion of 10 days the transferres shall deemed to have
been relieved from their place of postings. Concerned Pr. District & Sessions Judges shall personally

monitor the implementation of the order and report compliance.
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(M. K. Sharma) Y
Principal Sceretary to
Ion’ble the Chicet Justice

No:- Lf,L?&q_% ;,V,/_my Datedi- 2 2 - 0 F ~ YoM

Copy 10 the:-

By Order.

I, Registrar General, High Court of J&K and Ladakh, Srinagar.
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Registrar Vigilance, Fhgh Court of J&K and Ladakh, Srinagar.
Registrar Rules, High Court ol J&K and Ladakh Srinagar.

for information,
Pr. District k %wimnx Judge, Jammud Rajourty Kishtwar/ Reast.
.f\ddl. District & Scssions Judge, Jammu/ Rajourt.
Addl. District Judece (Matrimonial Cases). Jammu,
or information and necessary action,

tioh Court of JE&K Srmagar/fammu for uploading the same m the Hioh

CPC. ¢-Court,
vebsite.
Dircctor Finance, High Court of J&K and Ladakh for imformation,

Chicf Librarian. High Court Wing, Jamniu/ Srinagar for intormation and keeping the record

samec.
Order file.

Principal Sceretary t
Honble the Chief Justice
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